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DR. AMEE YAJNIK (Gujarat): Sir, | associate myself with the matter raised by the
hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.
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DR. FAUZIA KHAN (l\/laharashtra): Sir, | associate myself with the matter raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. AMEE YAJUNIK (Gujarat): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI SURENDRA SINGH NAGAR (Uttar Pradesh): Sir, | also associate myself with
the matter raised by the hon. Member.

SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, | also associate myself with the matter
raised by the hon. Member.
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Need to include caste-based socio-economic parameters in Census, 2021
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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. BANDA PRAKASH (Telangana): Sir, | also associate myself with the matter
raised by the hon. Member.
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